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o oMd Oftlce In 
.C .. O. Cadre 

4440. DR. KARAN SINGH : Will th 
Minister of DEFENCE' be pleased to 
state: 

(a) the number of permanent com-
mis ioned officer in the cadre of 

. C.C.; 

(b) how many of them applied for 
house building advance during the last 
two y ars and how many of them 
were granted such advance; and 

c) if non th reasons ther for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
K. P. SINGH DEO): (a) to (c) There 
are 629 NCe Whole-time Permanent 
Commissioned Offic-ers, ::,even of whom 
have applied for house buildjn 
advances. The modalitie of allotment 
of funds and other procedural formali-
ties are being finalised. The cases for 
sanction or otherwise can be taken up 
only her after. 

F1nanc Mini ·ten talks with L.I.C. 
Unions 

4441. PROF. MADHU DANDAV ATE: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a act that th 
Minister had d elared at a functiOn of 
tb L.l.C. Employees ooperative 
Housing Society held in Bombay that 
he would ha e soon talk wi th the 
unions in L.I.C. about the d mands of 
th . employes; and 

(b) i 0, when will the talk com-
menc ? 

THE· DEPUTY MINISTER IN THE 
MINISTR OF FINAN E (SHRJ 
JANARDHANA POOJARY): (a) and 
(b) Ther is no r cord of what trans-
pir d in Bombay last year at the fLln~ 
Hon f t~e LI Employ 5' Coop ra-
tive ~ouStng Society. owe er, repre... 

ntabv of the unions have b en 

meeting the Finance Minister on sev 
ral occasions. 

Recently, some Me"mbers of Parlia ... 
ment and representatives of unions of 
the LIC met the Finance Minister. At 
their request the Finance Minister 
bas agreed to meet a few represent a 
tives of the unions on 24th and 25th 
March, 1983 . 

r FaciUti for oreign touri at 
Domestic Airpo 

4442. StiRI B. P. JADEJA: Will the 
Minister Of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether Government ar aware 
of the inconvenience caused to the 
foreign tourists in the absenCe of bar 
facilities at the various domestic air-
ports pf the country ; 

(b) the names of th airport in 
India where such facili ies are · being 
provid d ; and 

C) what teps are being taken tCi 
xtend it to other airports also? 

THE MINISTER OF ST A TE OF 
THE TOURISM AND IVIL A VIA-
TION (SHRI KHURSHEED ALAM 
KHAN); (a) The Go ernment has not 
recei ved any complaint reg cding 
non-availability of bar facilities at 
domestic airoorts. 

(b) At Bagd .grn airport. 

(c) Bar facilities ar being prOvided 
to at lour more airports viz. Bangalore, 
Hyderabad, Jaip)..lr and Varanasi. 

R duction of private trade in expo t of 
long taple cO'tton. 

4443. SHRI d. Y. KRISHNAN: Will 
the Minister of OMMER E be lea 
sed to state: 

(a) whether it is a fact that Govern. 
ment have decided to reduce th pr~­

vate trade to export some quantities 
Of long staple cotton; and 

(b) if 0, the details in. thi regard? 




